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OFFICE_OF,THE,PRINClPALDISTRIC,T_&, SESSIONS JUDGE,_(H_()s) : DELHI
Q RD E Q '

In partial modification of earlier orders, the following Judicial Officers are hereby
authorized to act as Officer In-Charge of the Branches (Central), Tis Hazari Courts, Delhi as
mentioned against their names, with immediate _effect:-

SN Name ofBranchlWork Name ofJudicial Officer Link Oficer
assigned i . J

1 ha. Administration Branch-III sn VineetKurna1' 5 J it W J sh. Anil Antii ' J
‘J B. Administrative work in Hindi ASJ-02 (West) ‘ DJ’ (Comm.Court)-09 (Central)

respect ofpersonal file. , ‘
2 Vigilance Branch Sh. Anil Antil Sh. Tarun Yogesh

I DJ (Cornm.Co1u't)-09 (Central) District Judge-13 (Central)

‘ 3 R&I Branch (Central) Sh. Vireqder Kr. Kharta, ASJ Sh. Jiten Mehra, ‘
\ . (FTC)-02 (Central) H District 3udge~10 (Central)

4 Disaster Management Cell 5 Sh. Raghubir Singh, Sh. Anil'Anti1 _
“ J DJ (Comm. Court)-03 (West) DJ (Comm.Court)~09 (Central) l

5 Copying Agency Sh. Mukesh Kumar, Sh. Joginder PrakashNahar
(Civil & Small Cause Court) DJ (Comm.Co1nt)-11 ASJ (FTC)-01 (Central)

" e D ii’ S C l6 Copying Agency ( entra)
1 (Criminal&.Sessions) W W p p i p p p p
1 17 it Litigatiodldranch (Central) - Sh.RajeshKun1arGoel

DJ (Comm.Court)-02
Ms. Shreya Arora Mehta,

ASJ (Spl. FTC)-02) (Central)
, H <¢=m1), , ~ H
However, the correspondence with the Hon‘b1e High Court will be done only through the

unders' ed‘in ' -{Lib-M-'J*.'l»
(ANJU BAJAJ CHANDNA)

Principal District & Sessions Judge (HQs)

M‘ 15 MAY 20
Noil,°]l "I91" /F.1(3)/Gaz/2026 Dated 26-
Subject:- Authorization ofOfficer In-Charge (Central).
Copy forwarded for information & necessary action to : - -
The Registrar General, Hon'ble High Court ofDelhi, New Delhi. '

. The Principal District & Sessions Judge (West) Tis I-Iazari Courts, Delhi.

. The Officers concerned.

. Ms. Vineeta Goyal, Pr. Judge, Family Courts (Central), THC, Delhi. . _
. Sh. Mukesh Kumar Gupta, Pr. Judge, Family Court (North-West), Rohim Courts, Delhi.
. Sh. Naresh Kumar Malhotra, DJ (Comm. Court) (South) Saket Courts, New Delhi,. _
. The AO(J)/Branch In-Chargelzkccounts Officer, all branches of (Central) Tis Hazari C0urts,Delh|.
. The P.S. to the undersigned.
The Website Committee (English/Hindi) Tis Courts, Delhi. p

10. TheR&I Branch (Central) for uploading on LAYERS.

a wlM-~>°£
Principal District & Sessions Judge (HQS)

Delhi
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